322

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Action Taken Report in compliance of order dated 07.11.2023 passed by the
Hon’ble National Green Tribunal, Principal Bench, New Delhi in the matter
of O.A. No. 353 of 2022 titled as “Kartik Sharma Versus State of Uttarakhand

Sr. No. Description of Documents N Pagc No (s)'
N l Action Taken Report 1-4
2 ANNEXURE-1: Copy of letter 5.

dated 13.02.2024 regarding
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3 ANNEXURE-2 Listof 50 lotels | 79
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13.02.2024

 ANNEXURE-3 : Copy of direction 10
to RO vide letter dated 07.02.2024 |
4  ANNEXURE-4 : Copy of direction | 11-12
to RO vide letter dated 09.02.2024
and Compliance of the closure
order , :
5 " ANNEXURE-5 : Copy of 13
Statement of Account dated
22.11.23 |
Date: 15.02.2024 |
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I'iled by
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Name: Dr Ankur Kansal
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Action Taken Report
In the matter of
Original Application No. 353/2022
(L.A. No. 69/2023 & I.A. No. 146/2023)

Kartik Sharma ........Applicant
Versus

Shate gEUfarsklemd 86 OF8. . e Respondents

1. BACK GROUND

1. That, the Hon’ble National Green Tribunal, Principal Bench, New
Delhi, in the matter of O.A. No. 353/2022, Kartik Sharma Vs. State
of Uttarakhand & Ors., in para 4 and 5 of the order dated 07.11.2023

was pleased to direct as under;

4. Further, the report is silent on compliance by the individual hotels
about management of sewage, waler balance and dual piping system
as directed in para 4 of the order dated 26.07.2023. We also note that
even the notices which are enclosed with the fresh report are issued
only yesterday i.e. on 06.11.2023 and till yesterday, there was no

action. Hence, we are of the view that the direction issued by the

o



324

Tribunal in paragraph 4 of the earlier order has not been fully
complied with.

5 Learned Counsel appearing for UKPCB seeks further time to
comply with the said direction. The direction of the Tribunal was very
clear and has not been complied with. Therefore, we accept the prayer
for grant of further time 10 fully comply with the earlier order of the
Tribunal and also to disclose the outcome of the notices which were
issued to the defaulting hotels by filing a fresh report within two
weeks, subject to deposit of cost of Rs. 10,000/~ in the ring-fenced
account of the UKPCB.

r:

. In compliance of the above-mentioned directions, the following steps

have been taken:-

a) A show cause notice for imposing a fine of Rs. 10,00,000/- was
issued to Hotel Jaypee Residency and a show cause notice for
imposing a fine of Rs.50,00,000/- was issued M/s Welcome Hotel
The Savoy regarding illegal extraction of water from spring near
Mussorie lake. UKPCB has imposed environment compensation
to above said two hotels amounting total Rs Sixty lakh only on
dated 13.02.2024. Copy of such orders of Imposition of

Environment Compensation is placed at Annexure. 1.

b) Regarding the 106 hotels which have not obtained consent to
operate, UKPCB issued show-cause notices to each one. Among

these, 73 hotels have applied for Consolidated Consent and

gt



325

Authorization (referred to as CCA), out of which 61 hotels were
granted CCA, and for the remaining 12 hotels, CCA 1s under
consideration at UKPCB. UKPCB has imposed Environment
Compensation against 50 Hotels on dated 13.02.2024 including
those nine hotels to whom closure direction were issued who have
not applied for consent to operate in time as given under show

cause notice. List of such 50 Hotels is placed at Annexure-2.

Furthermore, 17 hotels that had previously acquired CCA, along
with one hotel operating with CCA, were found to be non-
operational. These hotels were issued closure directions. Vide
letter dated 07.02.2024, UKPCB has directed the Regional Officer
to assess the environmental compensation for the past violation of
the aforementioned 18 hotels. In this connection, copy of the letter

dated 07.02.2024 is being marked and filed as Annexure No.3 to

this Report.

d) Closure orders have been issued to nine hotels that neither applied

for CCA nor responded to the show cause notice. Furthermore,
UKPCB is in the process to examine if there is a need to 1mpose
Environmental Compensation on these hotels. Vide letter dated
09.02.2024, UKPCB has directed the Regional Officer to submit
the compliance of the closure orders issued to these
aforementioned hotels. In compliance of the same compliance of
the closure order of the aforementioned nine hotels is made by the
way of either sealing or disconnection of the electricity. In this

connection, copy of the letter dated 09.02.2024 issued to Regional

/2;/»;
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Officer along with the compliance report is being marked and filed

as Annexure No.4 to this Report.

e) It is pertinent to mention that the cost of Rs.10,000/- has been
deposited in the ring-fenced account of UKPCB. In this connection
copy of the Statement of Accounts dated 22.11.2023 is being

marked and filed as Annexure No.5 to this Report.

e ekt seokeok

The report is being submitted for the perusal of the Hon’ble NGT.
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-1 WUs The Claridges | Totel Pvt. 1td., Barlowganj Road, Mus
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Annexure-2

Name of the Hotel

Amount of Environment :

Compen

sation Imposed

(In Rs) in
13.02.2024

soorie,

" Dehradun,

a2

s Hotel Garbwal Terreis, 85 mall Road. Mussoorie, Dehradun,

M/s Hotel Minerva, The Mall road, Kulri Bazar, Near green
vegeturian, Mussoorie, Dehradun.

Vi/s Hotel Dream Palace, Sylverton Estate, Kulri, The Mall road,
NMussoorie, Dehradun,

Dehradun.

U a1/s Hotel Vikas, The Mall road, M ussoorie, Dehradun.

Ni/s Hlotel Rock Stone, The Nall r'(;“ud, Near Post (')l‘i'icc,r

! Yussoorie, Dehradun,

“ \1is Hotel Kaxma Villas, Vill Estate big bend picture palace road,

C Nussoorie, Dehradun,

0.,

MU Hotel Prakrit. Villaee-Tundbar Kyarkuli, Mussoorie.

Dehradun.

/s Sunset View Resort, Vill-Kyarkali, Power House, Mussoorie,

! Pehradun,

M/s Hotel Hard Rock, Dehradun road, Mussndric, Dehradun.

Vi Hotel Tndia (hotel hard roek). Big bend picture palace road,

“Nussoorte, Behradun,

MJs Hotel Himalayan Breeze, Mall road, Near-Library, Mussoorie,
Dehradun.

Mis o ln?Lllf;‘ssRcsmh Cart Rul(! Mussooric lgll\.t, Dho bhighat,

Mussoorie, Dehradun.

Mys Hotel Shingar. Mall Road, Mussoorie, Dehradun.

M/ Totel Sapphire, Camel back road, Mussoorie, Dehradun.

M/s Y og Holistic Wellness Centre Lnit of Aron Resort, Kualei

- Chowk, Mussoorie. Dehradun,

Y
-y

| 26,250 / —

| 4,42,500 /-

1,05,750 / —

20,250 / —

| 13,500/~

| 38950 /~

31500 /—
60,750,/ —

18000 / -

20250/~

| 86,250/~

" 86,250 /

195,750 /=

78,500 / —

1,03,500 / —

| 22,500 o

| 96,750 7
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19,

L MUs Hotel Spring, Unit of Luxmi Resorts, Library Ro_a(h
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M/s Hotel Aashna, Glen Ronak Estate, Newr Waverly Convent

School, Mussoorie, Dehradun.,

M/s Hotel Ramanand chcﬁc:\j; Charliville Road, Mussoorie,
Dehradun.

M/s Hotel Parmanand Resideney (Ramanand Residency)

Charliville Road, Mussoorie, Dehradun,

M/s Hotel Tourist Home. Mount view Lstate, Kulri, Mussoorie,
Dehradun,

M/s Hotel Carlton l’im;;nwmlldp]w Valley R(Md,’\(.,d; the

- LBSNA Academy, Mussoorie, Dehradun,

AM/s Hotel Landour Residency, Clock Tower, Mussoorie,
Dehradun.

Mis Hotel Royal Mansion, Near Wynberg school, The mall road,
Mussoorie, Dehradun,

CAYs Hotel Welcome, Radha Bhawan Estate, Mussoorie, Dehradun.

- Mussoorie, Dehradun.

12

M Hotel Bright Star, Kulri Bazar. Mussoorie. Dehradun.

M/s Hotel London House, The Mall Road, Survey Colony,
¥ussoorie, Dehradun,

. M/s Hotel Nandan. Baroda estate library chowk, Mussoorie,

Dehradun,

MY/ Hotel JUS. Ton, Kempty fall voad, Charleville, Mussoorie,

Dehradun.
M/s Hotel Sky ‘i‘l‘;uch; The Mall rmu!.‘r.\]u:ixk‘(rm‘ric,‘ Dehradun,

M/s Hotel Prestige, Gandhi Chowk, Mussoorie, Dehradun.

33 M/s Hotel Natraj Palace, U/O Kiran Divya, Natraj Palace, Kulri,

! Mussoorie, Dehradun,

M/ Hotel Charlene, Near [I()lCVIVUI'(‘Hl‘H‘U()(L The \Lill R(m[].' i;;u[ri.

© Brentwood iand. Musscorie, Dehradun,

o
=
o

=

M/s Hotel Picnik, Picture Palace, Kulri, Mussoorie, Dehradun.

M/s Hotel \":lieﬁtine, Mall Road. Mussoorie, Dehradun.

N/s Hotel Mussoorie Mid View, Mall Road, Mussoorie, Dehradun.

M/s Hotel Alansha Anand Plaza, Near Radha Krishna Mandir,

Mussoorie. Dehradun,

%x_
Lk

<

18000 /—

| 18000 /—

18000 /—

1,01,250 /-

22500/~

15,750 /

2,70,000 / -

| 29,250 /—

1,01,250 /—

f 1,75,250 T

1,71,000 /-

| 195750 /—

!
}
i

| 2260/~

3,62,250 / —

29,250 / —

' 4,500 /—

| 2emm0/-

258,750 /—

1,84,500 / —
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.| M/s Hotel Valley Vista, Landour Bazar, Mussoorie, Dehradun.

225,000 /—

10.| M/s Hotel Emal. l};'giuvilln Road, Gandhi Chowk, Mussooric.
L Dehradun,
|

M/s Hotel Notting hill a unit of Loharu Infrastructures Pvt. 1td.,
¢ Raddison road chowk, The Mall Road, Mussoorie, Dehradun,

42, M/s Hotel Green View, Mall Read, Gandhi Chowle, Mussoorie,
Dehradun,

430 MYs Hotel Ashoka Plaza, Mall Road, Opp-Bata Showroom,
Mussoorie, Dehradun.

DN Us Hatel U rvashi Palace, Behind Clock tower, Ouak Road.
Mussoorie, Dehradun,

45‘} M/s Hotel Plazo, Near Radha Krishna Mandir, .\-'lussooriﬂe,
Dehradun.

02,500 /—

| 249750 /—
4,09500 /—
! 408,500 /—
409,500 /—

! 4,09,500]—

46,0 M/s Hotel Wild Flower House, Mall Road, Mussoorie, Dehradun,
PO Heavens View Resort, Kulrl Chowl, Mussoorie, Dehradun,

P50 A Ls Hotel Elegant Hill, Kuiri Chowk. Mussoorie, Dehradun.

d90 Mis Hotel Wamakshi Grand, Picture Palace, Mussoorie, Dehradun.

Sl Ms Hotel Radison Tara, The Mall Road Sylverton Estate,
Mussoorie, Dehradun,

,,/*’2 1“;,\”\
Y

| 4,009,500 /—
| 4,09,500 /~
| 409,500 /~
6,82,500 /-~

| 682,500 /—
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STATEMENT OF AGCOUNT

GO THZADUN SURIARA MANSINGH 24801 B yd-1n 0 G

CNRRBONGIDES
SEBOASOOR

2726161000280
CANARA 50 BENERAL

122540208 B B
UEPPCE CONTRGL OF Pmmm(‘tﬁ Rccaws )

AR BT PARK S1HOCUL
SAHASTRADHARA ROAD

OEHRADUN
{EHRADUN
VITTARAKEAND
!
248001
Muwdneo Referenie npum:
Morinne Nama z
Account Title Y UEPPGE
dedtsiasitiarised | MEMBER SECRETARY
Person's Name
Pariad 01-11-2023 To 22-11-2023
Name Currancy | INTHAM RUPEES
Swill code: CMNRBIMEEBFD
, TRANS VALUE ARANCH . .| REFICHQ.NO DESCRIPTION WITHDRAWS DEPOSIT HALANGE
| DATE DATE '
] O1-NOV-Z3 | 0B-NQVZ3 | O aiF .. .50 A0, 795,772.00 36.795.2 271
BT-NOV-23 | O1-NOV-23 § 1745 Q0G0CO276003 BY CLG:DEL ACCTS- 0.00 423,000.00 312272
KOTAK MARHINDRA
i " . BANK LTD, KOTAK .
I ODR-RONL23 06-NOV-23 33 RIGS CR- | GO0 323,843.36 41,547, 1850
; YESHRS202311069936
il o ;. J02B-YESBOG00003-
3 UTTARAKHAND ENV
§ ) PROT-/FASTIFAST 3 =
14023 14-N0OV-23 | 33 NEFT CR- 0.50 10,000.00 s A1.552.165.0
CBINH23318507851- .
CBIND283170-UK ENV
: PROYE POLLYU CONT e
i ‘ BOARD UEPPC- A
TZM0u23 1 21NOV-28 | 33 NEFT CR- 0.00 10,000.04 © 34,5582,185.!
2 CRINH23325995323- T
)V 1 ‘ CBINGZ83170-UK ENV
| PROTE POLLU CONT
] i ROARD UERPPCH
Sraternend Surunacy -
o Spening Balance Tolal Debit 4 Total Credit Amount Debil Count Credit Closing Unclear Sweep-in
{ o Amount . . - - - y Count Balance Balance Balance as
3 on 22-11-23
| 12:37.18 P¥
3678557300 a5 766,563 36 § 7 SECRCE N 506
} .00

ONLESS THE CONSTITUENT BRINGS TO THE NOTICE OF THE BANK ANY DISCREPANCIES / OMMISSIQN ERRORSY UNAUTHORISED

DEBITS IMMEDIATELY,

THE ENTRIES I sucn ] PAS-S SHEET SHALL BE DECMED AS CORRECT AND SHALL BIND THE CONSTITUENT FOR ALL PURPOSE AND
- o INTENMTS.

BEWARE OF F’rﬂ&?«iN A'E"I‘ ACKS THROUGH EMAILS AND FAKE WEBSITES.
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